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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, 

NEW DELHI 

O.A. NO. 587 OF 2022 

IN THE MATTER OF 

Krishna Kumar Ram & Ors.   …….APPLICANT 

VERSUS 

The State of Bihar      …. RESPONDENTS 

 

FACTUAL AND ACTION TAKEN REPORT ON BEHALF OF JOINT 

COMMITTEE CONSTITUTED VIDE ORDER DATED 21.09.2022 

PASSED IN O.A. NO. 587 OF 2022. 

 

I, S. Chandrasekar, aged about 44 years, Son of Mr. S. Subramani, residing at B-

202, Amarkunj Apartment, Vivekanand Marg-Patna-800013, do hereby solemnly 

affirm and state as follows: - 

1. That I am posted as Member Secretary, Bihar State Pollution Control 

Board, Patna and as such I am well aware of the facts and circumstances of 

the present matter. I am competent and duly authorized to swear the 

present affidavit. 

 

2. That the instant matter has been registered as an original Application on a 

letter petition filed by Sri Krishna Kumar Ram & Ors before the Hon’ble 
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National Green Tribunal, New Delhi, alleging therein that illegal sand 

mining is being carried out in the area of Samra Labheda Panchayat which 

is eco-sensitive zone of Balmiki Tiger Reserve. 

 

3. That the instant matter was heard on 21.09.2022 when the Hon’ble 

Tribunal was pleased to constitute a joint committee comprising of 

Director Mines and Geology Department, State of Bihar; DFO; State PCB, 

and District Magistrate, Balmiki nagar, to undertake site visit and look into 

the grievances of the applicant and verify the factual position and file a 

factual and action taken report. The State PCB was made nodal agency for 

coordination and compliance. 

 

4. That pursuant to passing of the order a meeting of the joint committee was 

convened on 20.10.2022 & 26.10.2022. In the said meeting it was decided 

that the site visit will be undertaken on 03.11.2022. 

5. That following members of the joint committee undertook the site visit:- 

(a) For District Magistrate, West Champaran, Sri Rajiv 

Kumar Singh ADM, Bettiah.   

Member 

 

(b) For Director Mines and Geology Department, Dr. 

Ghanshyam Jha, District Mineral Development 

Officer, Bettiah, West Champaran. 

(c) Bihar State Pollution Control Board through Sri Sain 

Kumar, Regional Officer, Muzzafarpur. 

Member 
 

 
 

 
 

 
Member 

 
     

2



 
 

(d) For DFO, Mr. Sunil Kumar, Range Officer of 

Forests, Forest Division Bagaha, Forest range, West 

Champaran.  

Member 

 

(e) Mr. Umesh Prasad Ram, Range Officer of Forests, 

Madanpur Forest Range Division-2, VTR.  

Apart from above members following officer of 

District Administration were also present for 

inspection 

Member 

 

(f) Dr. Anupama Singh, SDM, Bagaha, West 

Champaran. 

(g) Sir S.P. Roy, Regional Officer, Barauni, State PCB. 

(h) Md. Rashid Enam, Mines Inspector, Bettiah, West 

Champaran. 

(i) Mr. Shashi Shekhar Chauhan, SHO, Balmiki Nagar 

Police Station. 

(j) Mr. Rajeev Kumar Singh, SHO, Piprashi Police 

Station. 

(k) Mr. Abhinandan Kumar Singh, Circle Inspector, 

Dhanaha Police Circle.  

 

 

On site visit, the joint committee learnt that there were 36 sand mining 

ghats till 2021 in the district of West Champaran including Semralabdeha 

Ghat. Environmental Clearance (EC) was granted for mining sand from 

Semralabdeha Ghat vide its Ref No. 102, dated 21.04.2016 and Consent 
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was granted by the State PCB vide its Memo No. T-4386, dated 

27.04.2016. 

Eco Sensitive Zone (ESZ) for the Valmiki Tiger Reserve (VTR) was notified 

notification dated 13.09.2017 and amendment notification no. 2560, dated 

09.07.2021. In the aforesaid notification Semralabdeha Ghat finds mention at 

Sl. No. 295 and as such the said ghat was notified as eco-sensitive zone. 

Further vide notification dated 13.09.2017 a committee of 13 members has 

been constituted for effective monitoring of ESZ. The DFO, VTR, 

Division-I/II has been made Member Secretary of the ESZ management 

committee and an authority to file complaint against violator under Section 

19 of the Environment (Protection) Act, 1986. 

The District Magistrate, West Champaran, requested SEIAA, Bihar, for 

rejection of EC of 16 sand ghats which fall under ESZ of VTR vide his 

letter no. 620, dated 17.09.2021. Accordingly mining lease was extended 

for only 20 sand ghats and 16 sand ghats which were falling under ESZ 

were not leased for sand mining. 

6. That at present illegal sand mining is not being done and the 

applicant/complainant informed that illegal sand mining was being carried 

six month ago. Also, some other villagers also stated that sand mining was 

being done earlier and not at present. 

7. That there was complaint regarding illegal sand mining on Semralabdeha 

sand ghat against which a FIR has been lodged in P.S. – Piprasi. The same 

came to be registered as Piprasi P.S. case no. 51 of 2022. 
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8. That I have read the contents of the report and have understood the same. 

 

DEPONENT 

 

 

` 
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